FORM G (VERSION-4)
INVITATION FOR EXPRESSION OF INTEREST FOR
TRULY CREATIVE DEVELOPERS PRIVATE LIMITED OPERATING IN
SELLING AND DEVELOPING IN REAL ESTATE ACTIVITIES AT MUMBAI
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTIC

ULARS

. |Name of the corporate debtor along with PAN/

CIN/ LLP No.

ruly Creative Developers Private
Limited

CIN: U70100MH1996PTC096241
PAN: AABCTO0072F

2. | Address of the registered office 66, Rajendra Nagar Dattapada Road,
Borivali East Mumbai,
Mumbai- 400066, Maharashtra, India.
3. |URL of website https://stellarinsolvency.com/public-
announcement/truly-creative-
developers-private-limited,
4. | Details of place where majority of fixed assets|66, Rajendra Nagar Dattapada Road,
are located Borivali East Mumbai,
Mumbai- 400066, Maharashtra, India.
5. |Installed capacity of main products/ services N/A, the Corporate Debtor is engaged
in buying, leasing, selling, developing
in real estate activities/ works and to
act as developers, builders, contractors
and finances.
6. | Quantity and value of main products/ services The financial statement of F.Y.-2021-
sold in last financial year 22 is not available, however the
financial statement of F.Y.-2020-21,
reflected the revenue from operation
amounting to INR 4.,46,08,568/-.
7. | Number of employees/ workmen 14
8. | Further details including last available financial [For details, please contact at:
statements (with schedules) of two years, lists of trulvereative.siplegmail.com
creditors, relevant dates for subsequent events of
the process are available at:
9. |Eligibility for resolution applicants under [For details, please contact at:
section 25(2)(h) of the Code is available at: trulycreative.sipl@gmail.com
10.| Last date for receipt of expression of interest 11/09/2023
11.| Date of issue of provisional list of prospective 21/09/2023
resolution applicants
12.|Last date for submission of objections to[26/09/2023
provisional list
13.|Process email id to submit EOI . ftrulvereative.sipl@gmail.com

-
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Resolution Professional
IBBI Regn No.: IBBI/IPA-001/TP-P02397/2021-2022/13624
For Truly Creative Developers Private Limited- Under CIRP
Date — 13/08/2023 Suite No. 05, 8th Floor, 207, Embassy Centre, Jamnalal Bajaj Marg,
Place - Mumbai Nariman Point, Mumbai- 400021, India.
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BoM cuts home, car loan
interest rates
—

Mumbai: Bank of Maharashira
(BoM) has cut its home loan
interes: rate by 10 bps to 850
per cent anc car loan interest
rats 5y 20 bps to £.70 per cent
with effect from August 14,
Currently, the bank offers
home laans and car loans at
B.60 per cent and 8.90 per
cent, respectively, The bank
has aisa waived processing
fees on home and car loan
Schemes. ooy

ESAB India Q1 net jumps
62%to ¥42 crore
em

Chennai: ESAS India as posted a
62 per centy-o-y growth in
first-quarter net profit at $42 crore.
Trewelding and cutting equipment
matufacturer’s net crofit for the
same quarte’ of the previous year
stood 3t ¥24 crore. However,0na
sequential basie, its nar proht
stayed muted at T42 crore
recordedin G4FY23. cusmoma

With fall in trading volumes, tightening

s, 182 brokers shut shop last year

regulation

FPIinflows into equities plunge
in August; profit-booking likely

THE BIG FALL. Investments fall drastically from 46,000 crore in July to ¥3200 crore

Our Bureau
Mumby

After three months of
strong inflows into India’s
equity markets, FP[ invest-
ments have slowed down to
Justover 13,200 erare in the
first half of August.

Foreign portfolio in-
vestors  had  invested
between 43,000 crore and
¥46,600 crore in the previ-
ous threé months,

The market lacked con-
viction and remained in a
slender range out
the past week, barring the
last trading session, which
dragged NIEF below the
pivotal level of 19,500,

Also, the RBI's status-quo
failed 1o direct any strong
trend in the markets.

And amid the lacklustre
maoves, the NiftyS0 index
concluded the week on a

Monthly FPI net investments wvamsem

negative note to settle
around the 19,430 zone.

BELLING MAY CONTINUE
Am}zatl said that after the
stock markets scored re-
cord gains in the past three

months, some profit-bogk-
ing by the FPIs now can be

expecte

“In view of the stros
dollar and US ban

elds, FPls may continue to
ﬁu in Ind,ia.m»\.lyw, since the
markets  have  rallied
smartly during the last
three months, some profit
booking by FPls would be

= A 1L, WD

rationa! and can be expec-
ed,” said VK Vijaya)

aggressive trades in the in-
hile,

dices, the

Chief Investment Strategist
at Geojit Financial Services.

Brokerage firms are ad-
vising investors to stay cau-
tious despite amid recent

broader market space is
keepingup the buzzand one
needs 10 be very selective
while choosing stock-cent-
ric moves for sn outper-

Escalating food prices, rise
in crude oil casts, sluggish
tax callections, and persist-
ent inflation may continue
tobe of concern.

‘KEEP A WATCH'

“Considering the current
scenario, we would advoc-
ate to avoid undue risk and

FYL, according toSEB) gnnual  licences ar five likh crore against T1.66-lakh
Suresh P lyengsr report, rivatives was at 147 crorelogged in same perind the
Murmba) The cancellation of broii wlmumwncnn.n?r previousyear,
licence was more a wull-out by 72 and 34 Similarty, the BSE oquity
Thenumberof stock inthe equity cash d cash segment tumaver dipoed
d Y i gMeTILS, 23 per cent to T10-lakh crore.
clined acros the with Inthe cash segment, the et TRADING TURNOVER Overall, cash segment turmover
mﬁnmm‘én\: ‘brokers’ additioninthe BSEfell  Vaibhav Shah, GEO, Weslth Ad fell by 20 per cent to ¥143-lakh
fﬁ regulitions and tradieg by 32 lasrfisealto 1270against  visors said the dingthat of MSEL
inequitycashsegment 1,302 in FY22, whilethutinthe  broking licence can be traced The average daily tumaover
Stock Exchange  back to falling trading volumes last fiscal declined by 20 per
the of  wasdownbyBto303(311)and  on the exchange besides the  cent to $53434 crore at NSE
brokers who have surrendered — the NSE's Was down & tad at cperational ot of  and 23 percent to 4,132 crore
their regi with the 1236 (1,227), accarding to the at BSE as compered with the
NSE,the BSEandthe Metropol-  report. "This apart, the cost structure A00S year.
tan, Exchange jumped by z gistered fiv equity  of traditional firms ICICI Securities, one of the
392 againw the newadditionof  derivatives with the BSE and  have been new  largest stock broking firms, has
210, resultinginanet reduction  the MSEI were down by 20 and e anline broking ad-  reported that its net profit in
182 brokers last fiscal, ummmgtmm (296) mmmm FYZ3 wum dowen at T1,112 crove
mﬁl‘mﬂﬁhn{hﬂdm] hzl:i.\ehI while that in the NSE was up nﬁmd:;e mmnﬂalﬂhlﬂ‘-
fell vo 8,996 1,149 (1,146). e to 83415 crore
the mﬁm 9178 in v.'}ﬁ.ny‘m:d]xm of broking ;;’E—:mﬁu}m (3435 crore).
: s Adani Ports
T oo :
Berger Paints plans to er, appoins MSKA&
targets Y20,000-cr revenue in 6 years | Associatesas new
— had attuined & mlﬁr cent auditor
Suresh P lyangar market share in June | —
Mumbai mr and has become the | Our Burems
Hlargest in Asia after | Mumisl

Berger Paints plans to expand
fts capacity to 1.6 lakh tonnes
per momth from 95000
tonnes per annum and double
its revenue to 120,000 crore
in six months,

The cowvhﬁ»:;sh:u set
up three green s in
West Bengal, Odisha; the
third plant in the western re-
gion will be a tussle between
Gujarat and Maharashtra,

“We plan to invest £2,700
crore in  greenfield and
brownfield pro-
Jects over the next 5-6 years
10 maintain  the annual
growth ;‘ute of 14 per cent,”
suid Abhijit Roy, Managing
Director, l!ngeﬁ\l.nu.

The company has taken
100 years to achieve a
wmover of 10,000 crore last
fiscal and enhance it to
¥20,000 crore in six years,
The expansion will be fanded

Indian Post Office Act, 1898, to be

Berger Paints plans to shift

the Howmb plmt 1w

Panagarh as the surrounding
r;?unhlsbr:onr-miden-
tial area.

MARKET SHARE

It also plans to merge its sub-
sidiaries STP with itself in six
months and Sahoo Coatings
in two years. The company

—

Shishir Sinha

New Deihi

The Centre has om-
during i in the in-

Even if crude il prices re-
bound to $100 per barrel, the
company s confident of
maintaining margins at 18
per cent in the coming quar-
ters.

Berger Paints plans to en-
hance its dealers’ network In
the western and southern
markets a8 production capa-
eity increases.

“We are the lcaders in the
protective coatings end in-
dustrial paints. With lots of
factories being set up on back
of China-plus-one palicy, the
demand in this space should
grow faster,” Roy said.

Normally, industrial and
decorative paints are almost
equal ly, but In India, it
is very distorted in favour of
decorative, Gradually this fs
going to change, he added,

Further,an officer of-  The Post Ofhce 8ill 2023
fiee wl'll'?e cm;ﬂ{:::dplrde- prescribes pawer to Intercept,
Iiver an item, received from do-  9P%n o detain any item o delver
mestic or international source, 10 the customs authority
Sl sl s Jemtly or witlty caused loss,
in case Suspicion or
of duty evasion or it is prohib-  delgy or misdeliveryof service.™
ited the bw, Those su- i
thorities will deal with such The Bill has & provision re-
ltems in accordance with the  lated with recovervof sums due
Fgﬂmwhw..\n‘t‘ﬁmgr!n- tnrslpmoL provided
Mmgm&mu w%nmﬂumpewﬁcdhy
arty liability by reason of any  the post office shall be liable to
Toss, misdeltvery, delsy or dam-  pay the charges In respect of
Bge o course of wny service  such service. If asy person re-
provided byt “No ofthe  fuses mw oy the
office shall incur anyliabil.  charges, smaunt dhall be
Rﬁmwmlm recoverable @ if it were an o
EI. post office,an-  rewr of kand revenue due from
the officer hanacred fruuddy-  bim,” it ssid. The Bill muakes it

“Also, stay vigilant with
the global developments as
our market awaits some
riggering points to come
out of the consolidation
zang and tune up the next
trend,” said O;:\nu Krighan,
Sr Analyst, Technical & De-
rivative Research, Angel
One Ltd.

| - -
COMMEMORATIMNG MARTYRS. Kite maker
Independence Dy, in Amvitsar, on Sunday =

FREEDOM IN ART

Tata Sons’ income
from brand
subscription tops
T1000erinFY23

s

Our Bureas

Mumtia

Tuta Sons® carnings from
‘brand subscription grew 22
per cemt, crossing the
¥1,000-crore mark in 2023
compared with ¥820 crore
in the previous year, ac-
cording w the company's
annual report.

ROYALTY AMOUNT
The royalty scheme was in-
troduced in the mid-1990s
by former Tata Sons'
Chairman  Rata  Tata.
Earlier, the maximum roy-
alty amount was pegged at
0.25 per cent of annual rev-
enue and then capped at
75 crare.,

The revenue from brand
subscriptions has grown
from ¥453 crore in 2013-

The increase in revenue
from brand subscription
comes even as the number

group entities have
grown up to 289 as on
March 2023,

s
businessline.
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‘Regulatory sandbox in
telecom may pose risks’

Our Bureau

[

Alrtel has opposed the telecom
regulator's propasal Lo intro-

pects, ls not Only
a few mm estab-
lished the sendbax framework
in their telecom sector,” Airtel
said inits submission to TRAL

duce aregulatary sandbax as it
may unforcseen chal-  ADVERSE OUTCOMES
!mg:sm associated risks,in-  The operators said since the
cluding limited capa b very new concept
cityand expertise, i the Indian telecom sector, it
According o Airtel, theides  may bring with it various chal
of a sandbox is betrer for and associated. In.
fintech sector where the use of limited technical capa-
technology and innovation i city and  expertise  for
rdxﬂu!ﬁam ing the sandbox as well
“The sandboxis used more 1 the riskof competitive con-
ubiquitously in the financlal  cernsin the market because of
sector than any other similarly  the waiver of certain regula-
regulated sector, mainly be-  tions.
cause of the aim of policy- “The risks could also lead to
makers 10 increasc financlal  adverse outcomes for the cus-
inclusion through innovative  tomer. Therefore, it is veryim-
solutions. portant that these are
“Infuct, globally, thefintech  constantly monitored right
sector uses such sandbaxes to from the initial stages of con-
heta i puali and aperati
trends and risks alisation 1o the final stage of

with the launch of financial

However, the usage of the
sandbax in the telecom sector,
& sector different from the
fintech sector interms of seale,
technical and regulatory as-

exiting the san&nl.?fm:l
added.

ternatives
that have helped enable the de-
advanced

" Zamoge ™

£

Sngrmobean Kanaja dispiays kites with images of ieaders and freedom fghters ahead of

Future Retail resolution in limbo as RP attempts
to prise information from former management

itor following the exit of De-
loitte, which was its statutory
auditor since 2017,

The Adani firm gaid
Deloitte was reappointed asits
sunutory muditor for another
term of five years in July 2022,
In a meeting between the
auditing firm and the Adani
Ports it and its
sudit committee recently, De-
loitte indicated lack of @ wider
audit role as auditors of other
listed Adani portfolio compan-
ies.

“The audit commitiee was
of theviewthat the dsad-
vanced by Deloitte for resigna-
tion a5 statutory suditor were
not canvincing or sufficient o

sional (RP) locked in a battle
with the erstwhile manage.

get the former management of

Ehc cagq-:gvm n: pmvidet in-

ment aver P
anderitical informationabout  undertaken by the eompany,
the operations of the company  financial details, inventories
notbeing available. lying with it, and other relev-
Following up on an earlier  antdata.
plea filed in March where the Correspondence  between
RP had alleged that current  the RP and the erstwhile man-
and former directors of the  agement shows that critical
company had caused losses  information pertaining 1o the

close to ¥15,000 crore to ts
creditons due to lack of ad-
equate information, another
affdavit was filed u fow days
back with more details about

d ‘fraudulent trading' by
qurdiwn that mmm

v was stored with
third parties but in a format
that cannot be extracted. In
one emall the RP has written,
“It is difficult to comprehend
why would any company and
its promoter directors store
inf with third cartl

Am the de-
SifSemams
the

of the company; failure to se-
gregate the dat of the com-
pany from that of its subsidiar-
ies, associates I’:iw the period
priar to 2018 and changing its
registered office immediately
prior to the commencement

ofbankruptey proceedings,
The RP has also sald in his
various affidavits with the Na-

anmmgmﬁpm
manner that it cannat be ac-

SPIC net falls to¥51 crore

-iﬂml raintain I-l'“‘ a fune-
tianal system, while laptops
belonging to former employ-
ces did not contain any in-
formation or data about the

erstwhile management have
not shared details of all the in-
wnmqmﬂean;;medby
the company. appedls
have been filed by the RP un-
der Section 66(2) of the IBC
which mandates that the dir-
ector should have known that
there was no ‘reasonable pro-
spect’ of avoiding the initi-
ation of the CTRP and did not

The date for completion of

the insolvency of Future Re-
tail has been extended to Au-

responding period of the pre- - .
Our Bursan vious year. TGN ]
Chennal “In the face of global | 137 A I Flosd, B Enat
CRCTEY Prices, We ane: i Murtss, Muress- 400088, Naharagtiny, inda.
Southern P | o on i hancing | |3 Lo webem
dustries  Carporati Lid costand cfficien- - S
(SPIL) has " per  cies"he & | Dot of place when magarty o Jluu-u n--mu;sl-
cent in its lidated Ong basis, the | [T A, LS & engigad n by,
net profit for the first quarter  company’s net profit declined P serdee Temung, milng, devakioeny, 7 ol sstae i
at 151 crore. The Chicnnsi- by 34 per cent to ¥44 crore ([ | [ —— s
based agri-nutrient and fertil-  during the latest quarter | Gy oid i o s il The Tl v f EV 90750

iser company's consolidated
net profit for the same
quarter of the previous fiscal

ndhad-crpm?n stood at T72 crore.

g Comolidied veveiis
abjects and reasons of the Rill, from operations declined by
thelndian Post Office ACL 1898, | 24 per cont y-p-y to €569
wumoedngwenia e | o OB crore)  in
tioning of the post office in In- | QIFY24. Total expenses of
dia. This Act primarily the to T502
il services provided through | crore (T686 erore) during the
it puat affice, comparable period.

Overthe years, services avall- Ashwin mﬂmh. Chalr-
able thepostofficehave | man, SPIC and Founder
oailsandthe | Cliatcos, MM Tekerosianad,
post offh k b ipore, said the company
wiehicls for dethery of duriig the quartcr has
of cltian centric services sted  thro % au-""fn
necoiated the repesl of the | turmover ile successfully
said Act md ensctmiet of new profit after
lawrinius place, vax as compared with the cor

while revenue from
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